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FLAT. 2377().— TRITh, AT TLH, I FA1@F ( TG q1E ) GRT ATATAAT HEAT HIL.
4909(=1), fasti= 27.10.2025, ST 9ATXA & TSI (STETLTI), AR-l, G 3, ITEE (ii), T T&AT 4758,
3T 28.10.2025 & WaRTTrd it T2 (1 IR “S<h A=A Fgl STURM), TAT T Trafaa+, 1989 (1989
FT 24) =T G727 20A T ITLTIT (1) F A ST 1 T2, 3 ATETH & Hg 1T TR ATGAT H arord 7 F7
STERIZUT FTA T STTAT ST =TT FHAT &, ST AT T TS % TAE AT 6 g HSA 6 Fohed ITH §
oo a9 HeAT 364 T 518/6-8 & TT 9¥ @€ IU(Y &q & FA gq AMaeTF g

ST ST, ITh SATEEEAT T 9T I THTA TAT “SFHA Hl (et “SeT SATQ” TAT “A1ef” H o
02 &Y, 2025 T TaRTtrd AT T, R gferT wer o, feraare & g stsar, [Ein, e awdt
ST, =T AN THIE GT o Trerf=ad, 1989 i ey 20A T ITLTT (1) o A ATHITET [T 4TI

3315 GI/2026 (1)
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& ATAUGYT T ST T&aTiaa &
I A TRAISHT & Sqid ATERATRd ht ST ATt YA 1 dfera fFaor, g=a=ret aiga sraar f&mr
AT &, FATER 8l
T FHH A See IEEIRUGE
T G afa ar -
F | % ¥ | afErrgomdt | TP TETHT
T TAET | T g @ o7 anfe, Al . . T
A Ikl TER | wowet | wees | ar RARRR o
.. LE] 99 | uwE ¥ / g @r«: &
gear | ge S
1 2 3 4 5 6 7 8 9 10 11
1 | 222-1A 2212' 0.0025 | EE@*: E s 0'(;02
2 | 22227 2225 0.0025 | ‘i@t E A 0'(;02
Wlﬁ' E% J
3 | 2231 | 223 0.13 KEU ATfaeT 013 | 0TI e g
E[d:r et -7
: =
4 | 224-1A 224 0.27 EE AT AT 0.27
1 ™| s
5 | 2028 | Y| 008 T | o 0.05
) 2A ' T j%% '
224- AT | i T a1 —
6 | 22428 | 0.08 72T et G | 008 |, -
[Lg .
7| 2" 0.15 T | 3 0.15 | A= g7 -8
2C ' T R j%; ' FE




[wTT [I—Evs 3(ii)]

HTLA T ST L SAHTHTI00

177 .
8 | 1771 ) 0.17 T NN - 0.17
=Terdy
1. 0.012 ZTETE SATHTT
9 TR 5 . e UF H[T
Foorafy -1
TTTeT AT
10 ECrl 0.03 | . 1 -1
ety qATIH - - 1
GP | s >
179-4 0.10 AT | 0.022
11 (T2T) T | Fz A 5 |- qe -2
ot
EERRG
12 ;ﬁ : 0.015 | - e A
Sl AT o7 —
13 AT 0.02 7 aE
— !
1. 9%
TToTeT U f
14 e 0.03 |- ﬂ;
et
1. sy .
1. qrfET IT - 3
) T 6 2.
T 2. gef— | T i
15 &AL AT 0075 2 ’ 4 Fex
180- T | -
180-2A ) 0.13 EE oty qATT 3. FATA- | 3.9
3 4. FET - 4
5. qiET 9T
1. i\ Fa-
2
3 N 1. re-2
FETIeAT 2.
16 0.025 | HIATHe FeT
RELCETS ] E ST g - 1
RIS o 3. |- 2
3. FEd & —
1




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

180 GP '
17 | 180-1 ) 0.05 AFEA |05 |- -
1 (T2T) EIEERES
q
180 GP ;
18 | 180-12 ] 0.05 AFEAT |05 |- ;
12 (T2T) RIESERY
q
1.
0.027
19 7% - EIEEREES
qaa 5
180- GP AT
180-13 i3 0.05
(TET) 2. TaT
o 0.022
20 . - aTH
e gF 5
Eruc
180- GP e QT HireersF
21 | 180-14 0.05 e 0.05 | -
14 (T2T) St -7 %
180- GP Rbil AU &7 —
22 | 180-46 0.05 fffam | 0.05 7 =2
46 (=) - 1
23 1.5 0.025 | - -
fy srzurT
2 TH{eT =hiveersre
180- GP ot 1
24 | 180-47 0.05 AR 0.02 |-
47 (TET) = -4 %
gaeHT
3.9
25 T 0.005 | - ae -1
aq
180- GP i
26 | 180-48 0.05 e 0.05 | - -
48 (T2T) FF
g -2
180- GP o THFIE FeT —
27 | 180-49 0.05 HRTH 0.05 THTT — 1
49 (TET) FreT 1




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

28

29

30

31

32

33

34

35

171-2

171

0.2225

1.
FTATIEAT
0.015 | -- -
TSAT e
FATL
1.
AT =3 geT
-1
2. FAT g —
2 =T 0.057 A 7 1. 9re- 1
EIERE 5 ) 2. ®HE— 1
3. SiaeT g1
-1
4. 3 g
1
3. afEer
e AT
it | 0.01 | - T U AT
k]
4. 9fEd 0.02 |- o7 AT
g 7 ' FAT T HATTI
T
Tt
5 3fEsr | 0.002
GIRIEIRS 5
6.qaw | 0.037 | AAT IH ~ | zrzee wmami
g 5 2 AT TS HTTEL
1.
T ge-
2
7. 999 2.
EIRS 002 | =g gear— |-
REERS 1
3.
TR o1
-1
8.
AT
=t #7% | 0.005 | - AL - 1
U]
HAAEHT




6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

913 | go12 v
36 T T 5 - I p— -
gater
1. sy 4.
10. .
0.042 | aRFr ge7 - | o
37 et 2 - :
5 1 - 3
SECIENE)
2. g
1.
LGS
38 0.015 | - e HA. -
TT @
169- T |
169-2A 0.06
2 T et Bkl
2.
EICIRES
39 T 0.045 | FATqA -8 | - -
TTHEHTT
EEIES
1.767
TOTAL 1.7675 5

[®T. 5. RSP/Gazette/20E/LC.No.364/BZA-VSKP/BZA]
HAST FATL, e / &7/ sreuady

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 1st May, 2026

S.0. 2377(E).—Whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), number S.0.No0.4909. Dated.27.10.2025 Published in the Gazette of India, Extraordinary, Part-1I Section 3 Sub
section (ii), Gazette No0.4758, dated. 28.10.2025 (herein after referred to as said notification) and issued under sub
section (1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the Construction of Road Over Bridge in
Lieu of Level Crossing No.364 at Km 518/6-8 in Kaikaram Village of Unguturu Mandal in Eluru District, in the state
of Andhra Pradesh.

And whereas an extract of this notification was published in the daily newspapers the Deccan Chronicle,
Andhra Jyothy and Sakshi Daily News paper on 02nd November, 2025 with the approval of Manoj Kumar, Chief
Engineer, Construction, Road Safety Projects, South Central Railway, Secunderabad, under sub -section (1);Section
20A of this Act.

And Whereas, Competent Authority (LA) & Revenue Divisional Officer, Eluru have objections received for
Kaikaram Village of Unguturu Mandal of Eluru District of Andhra Pradesh State.

And whereas, in pursuance of sub-section (1) of 20(E) of this Act, the Competent Authority has submitted its
report to the Central Government.

Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred by
sub-section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned in
the Schedule have been annexed to be obtained here for the purpose mentioned above;
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Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government, hereby declares
on publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest
absolutely in the Central Government is from all encumbrances.

SCHEDULE

Description of lands in Acquisition: Construction of Road Over Bridge in Lieu of Level Crossing No.364 at Km 518/6-
8 in Kaikaram Village of Unguturu Mandal in Eluru District in the state of Andhra Pradesh jurisdiction for passenger
and freight facility. Brief description of land to be acquired with or without structures in a particular railway project.

Village : Kaikaram

Mandal : Unguturu

District :: Eluru

Type

Area f Extent
SI. Sy.No Sy.No. under ) N d Nature of Name of the in Trees etc
No | As per As per Acquisiti an Land Pattadar & if an ” | Structures | Remarks
SDR | Webland | onin | (Govt. Enjoyer Ac. Y
Acs. cts / Pvt.) cts.
1 2 3 4 5 6 7 8 9 10 11
1| 22241A | 222-1 0.0025 | Patta | GovtDry Yeggina 0.0025 - - -
Venugopal
2 | 2222A | 2222A | 0.0025 | Patta | GovtDry Yeggina 0.0025 - - -
Venugopal
Guttikonda Paddy,
3 223-1 223 0.13 Patta | Govt Dry Bhamini 0.13 Palm Tree- | Sheds-3 -
Chowdary 7
Guttikonda
4 224-1A 224-1 0.27 Patta | Govt Dry Bhamini 0.27 - - -
Chowdary
Guttikonda
5 224-2A 224-2A 0.05 Patta | Govt Dry Krishna Mohana 0.05 - - -
Chowdary
Guttikonda Coconut
6 224-2B 224-2B 0.08 Patta | Govt Dry Saraswathi 0.08 Tree-3 - -
Guttikonda Palm
7 224-2C 0.15 Patta | Govt Dry Krishna Mohana 0.15 - -
Tree-8
Chowdary
Guttikonda
8 177-1 177-1 0.17 Patta | Inam Dry Krishna Mohana 0.17 - - -
Chowdary
1.Guruvelli Tiled house,
? Krishnaveni 0.0125 ) bathroom-1 )
. Jamoil-1 Tiled house,
10 lzalf‘s 1lll<§liAnantha 0.03 Orange bathroom-1 -
Tree-1 Shop-1
GP
179-4 0.10 (Patta) Gramakantam
3.Yenumula
11 Venkata Naga 0.0225 - Sheds-2 -
Srianjaneyulu
4.Srirangam RCC
12 Vani 0.015 ) building )
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3 5.Indhana Naga 0.02 Coconut Shed )
Jyothi tree-1
1.Vejju Ganesh
& Venkata .
14 Lakshmi 0.03 - Tiled House -
1.RCC
buildings-
3
1.Coconot 2 Shopping
Tree-6
2.Lingampalli 2.Mango Complex-
15 180-2A 180-2 0.13 Patta | Govt Dry : 0.075 ’ 4 Rooms -
Naga Murtyalu Tree-2 3 Shed
3.Banana '
Tree-3 4.Bath
Rooms-4
5.Compound
Wall
1.Neem
Tree-2 1.Sheds-2
L. 2.Custard 2.Welding
16 i,:ngzalg‘ I}flera 0.025 | tree-1 Shop-1 .
u 3 Kadamba | 3.Bath
m Tree- Rooms-2
1
GP Yenumula
17 180-1 180-1 0.05 Gramakantam | Venkata Naga 0.05 - - -
(Patta) .
Srianjaneyulu
GP Yenumula
18 180-12 180-12 0.05 Gramakantam | Venkata Naga 0.05 - - -
(Patta) .
Srianjaneyulu
1 Katireddy . .
19 Satya Sridevi 0.0275 - Rice Mill -
180-13 180-13 0.05 GP Gramakantam
' (Patta)
2.Nakka Srisai
20 Venkata surya 0.0225 - Godown -
Chandrarao
Shopping
GP Katireddy Satya Complex
21 180-14 180-14 0.05 (Patta) Gramakantam Sridevi 0.05 - with 7 -
rooms
22 | 18046 | 180-46 0.05 GP | Gramakantam | Kemana 0.05 | TeakTree | qpogsn -
(Patta) Srinivasa Rao 1
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1.Peddinti Sri

23 Aruna 0.025 - -
Shopping
2.Amarapalli Complex
24 180-47 180-47 0.05 (Pcaitl:a) Gramakantam | Dhanalakshmi 0.02 ) with 4
rooms
25 3.Peddinti 0.005 - Shed-1
Someswararao
GP Tuttagunta
26 180-48 180-48 0.05 (Patta) Gramakantam Harikrishna 0.05 - -
. Shed-2
27 | 180-49 | 180-49 0.05 GP | Gramakantam | Sheik Makthum -, 5| Kumquat | o oy
(Patta) Peera Tree-1
Bathroom-1
1.Vanapalli Raja
28 Venkata Kumar 0.015 . .
1.Red
sandal-1
2.Yanda 2']?1";:2?1-1 1.Shed-1
29 Peddiraju 0.0575 3 Amla %.Bathroom-
Tree-1
4.Mango
Tree -1
171-2 171 0.2225 Patta Inam Dry 3 Peddini RCC
30 ~eddimt 0.01 . building &
Srinivasarao
Bathroom
. RCC
31 4.Peddinti 0.02 ; building &
Mohanarao
Bathroom
32 5.Peddinti 0.0025 ) )

Nagamani
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6.Sanam Coconut Tiled House
3 Bulliyya 0.0375 1 {ree2 & Bathroom )
1.Coconut
tree-2
7.Sanam Veera 2.Guava
34 Raghavulu 0.02 tree-1 ) )
3.Custard
tree-1
8.Amarapalli
35 Kanaka durga & 0.005 - Bathroom-1 -
Dhanalakshmi
9.Gundu RCC
36 Lakshmi & 0.0125 - Building & -
Satish Bathroom
1.RCC
. Building &
37 10.Kolli 0.0425 1.Coconut Bathrooms- )
Apparao tree-1 3
2.Shop
1.Guttikonda
38 Umapathirao 0.015 - ggilcdin -
(@Bhaskararao 2
169-2A 169-2 0.06 Patta | Govt Dry
2.Vanacherla Banana
39 Ramakrishna 0.045 - -
Tree-8
Prasad
TOTAL 1.7675 1.7675

[F. No. RSP/Gazette/20E/LC.No.364/BZA-VSKP/BZA]
MANOJ KUMAR, CE/C/RSP
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